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I AT T AT 3T T IT-TT (2) F el qeqq Irrerrrr gr oFar wr #ws ot sraer
sifam g |
TH ATEEAAT & AT A ATl qH 6 L@ T T A TAT IMAFET F 36 wATAT §

IqASH 8 3T IAHT Badg ARRAT gTT fAreror o ST ahar 2 |

AIAT

3T V9T ST o dga1ed (ool § TP TSHRI-927 (ATLTaeht - ag<re=) & .71, 37+000 &
3.7, 45+600 = oI SISTe T ST ATl §adT Ted STET S3aAT Aigd SH AT 1er fEar

ST T ATH: I T IEEEIEICHC R
wAH e qEAT A FT TR || g s | s dewa LR ERT]
Hea SIGIRESIEY (FFI)

L1 2 L3 [ 4 | 5 | 6 |
[Tt AT i |
e T ATH: HETHRETE

L 1109 A= FRAEf || 0.0031 EFER)| 0.0031|
2 11 |[Frearrt [y | 0.0191 GF=r)| 0.0191|
3 12 |Fsft [Eaki | 0.0722 GF=m)| 0.0722]
4 137 9T FRAFER 0.0029 (ZFr) 0.0029
5 15 |[Frerrt [y | 0.0026 EF=r)| 0.0026|
6 e [ | [ 0.0286 o) 0.0286|
7 18 |[Frsfr [Eaki | 0.0154 Fm)| 0.0154]
8 19 IGELl Fo 0.055 (%) 0.055
9 197 |Fsfr [Eaki | 0.0012 EF=r)| 0.0012]
o |los |[Frearrt [y | 0.0047 EF=r)| 0.0047|
11 120 [t [ | 0.0113 @) 0.0113]
12 21 IGEl Fo 0.0402 (%) 0.0402
13 285 B FRAER || 0.0612 EFER)| 0.0612]
14 286 a7 FTAFHT 0.0292 (ZF7X) 0.0292
15 287 AT ety 0.0407 (ZFr) 0.0407
16 288 LR UREE} 0.1451 (ZF7) 0.1451
17 289 |[Frearry RSk | 0.0288 )| 0.0288
18 290 o F/ AR 0.7981 (F%<aX) 0.7981
19 295 Forsft Fhr 0.0089 (FFr7) 0.0089
20 296 Forsfi Fhr 0.0333 (FFr) 0.0333
21 297 |Fsfr [Eaki | 0.0859 EFm)| 0.0859
22 343 IGEl F 0.3993 (F<a) 0.3993
23 357 Forsft F 0.2432 (FF5) 0.2432
24 358 Forsft Fr 0.139 (ZFor) 0.139
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25 359 IGEl F 0.1147 (F%TX) 0.1147
26 362 Frsft Fhr 0.2675 (3F7) 0.2675
27 363 AT Lkl 0.0093 (ZFr7) 0.0093
28 |364 |Frsfr [Eais | 0.0532 ()| 0.0532
29 365 Forsft F 0.1393 (FFr) 0.1393
30 366 Frsft F 0.05 (FF5T) 0.05
31 367 Forsft F 0.0464 (FFr7) 0.0464
32 369 |Frsfr [Eais | 0.0835 (ZFrm)| 0.0835|
33 37 Forsft F 0.01 GF=R) 0.01
34 38 AT et 0.065 (375T) 0.065
35 380 |[Frearrt [y | 0.0076 EF=r)| 0.0076|
S |Fsft [Eaki | 0.081EF=r)| 0.081]
37 52 Forsft F 0.0703 (FF=r) 0.0703
38 |53 |Frsfr (G2 | 0.0255 (ZF0m)| 0.0255|
B9 |54 |[Frearrt [y | 0.0086 EF=r)| 0.0086|
4o |5 [t [y | 0.056 EF=R)| 0.056|
41 563 AT et 0.0239 (FFr) 0.0239
42 |ls75 |t [Exki | 0.2449 GF=r)| 0.2449)|
43 |ls76 |Fsfr [Eaki | 0.0912 EF=r)| 0.0912]
s |ls77 [y [y | 0.0158 EF=r)| 0.0158)
45 578 IGELl Fo 0.178 (F%a) 0.178
46 |i580 |Frsfr (G2 | 0.0665 (zFxm)| 0.0665|
47 |ls81 |Fsfr [Eaki | 0.0798 EF=r)| 0.0798)|
48 |ls82 |t [Eaki | 0.2372 EF=r)| 0.2372]
49 592 EEL Fo 0.2201 (ZF7X) 0.2201
50  |j593 |Frsfr (G2 | 0.2535 (zF0m)| 0.2535|
51 594 [GEl F 0.0711 (FFaX) 0.0711
52 596 Frsft F 0.0639 (FF=r) 0.0639
53 605 AT et 0.0096 (FFr7) 0.0096
54 |l608 |[Frsfr [Eaks | 0.0768 (zFrw)| 0.0768
55 609 AT ety 0.0489 (FF5r7) 0.0489
56 610 Frsft F 0.0593 (FF=r) 0.0593
57 611 AT ety 0.0141 FFor) 0.0141
58 |12 [T [REsaks | 0.024 GFrm)| 0.024
59 613 Frsft F 0.0587 (FFr7) 0.0587
60 614 EEl F 0.0161 (F7X) 0.0161
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61 616 EEl F 0.1497 (F7X) 0.1497
62 617 IGELl F 0.0109 (2%<aX) 0.0109
63 621 Forsft F 0.1429 (FFor) 0.1429
64 |22 [T [RESaks | 0.016 GFrm)| 0.016
65 623 Forsft F 0.0962 (FFr7) 0.0962
66 63 LR UREE} 0.1382 (2F7X) 0.1382
67 7 AT Lkl 0.0252 (FFr) 0.0252
b8 |70 |Frsfr [Eais | 0.0685 (zFrm)| 0.0685|
69 73 Forsft F 0.0485 (FFT7) 0.0485
70 74 Forsft F 0.0095 (FFr7) 0.0095
71 82 |[Frearrt [y | 0.0285 EF=r)| 0.0285|
72 |4 [t [y | 0.0026 EF=r)| 0.0026|
73 88 Forsft F 0.0104 (ZFr) 0.0104
i 7 AT SR |
74 |l281 |[Frearrt [y | 0.0089 EF=r)| 0.0089)|
75 |l2s2 |Fsfr [Eaki | 0.0569 EF=r)| 0.0569)|
76 283 Forsft Fhr 0.4087 (ZFr) 0.4087
77 |l293 |t [Exki | 0.5088 EF=r)| 0.5088)
78 |l294 |[Frearrt [y | 0.0263 EF=r)| 0.0263)|
79 |301 |t [Eaki | 0.0588 EF=r)| 0.0588)
80 302 EEL Fo 0.1427 (F7) 0.1427
81 1303 |Frsfr (G2 | 0.1793 EFrm)| 0.1793|
82 |304 |Fsfr [Eaki | 0.0187 EF=r)| 0.0187|
83 335 [y [y | 0.02 EF=R)| 0.02]
84 337 TCHRTL UREE} 0.1712 (F%aX) 0.1712
85 |1338 [T [REsaks | 0.0688 (zFrm)| 0.0688)
86 339 AT ety 0.1888 (FF=r7) 0.1888
87 341 Forsft F 0.0377 (ZFr) 0.0377
88 342 Forsft F 0.0486 (FFT7) 0.0486
B0 |345 |[Frsfr [Eaks | 0.1255 (zF0m)| 0.1255
90 346 Frsft F 0.0819 (FF=r) 0.0819
91 347 Forsft F 0.2992 (FFr) 0.2992
92 348 [GEl F 0.1116 (FFT) 0.1116
93 352 |[Frsfr [Eaks | 0.203 EFrr)| 0.203
94 353 Frsft F 0.0532 (FF=r) 0.0532
95 354 AT et 0.0652 (FFr7) 0.0652
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96 355 Forsft F 0.5884 (3Fr7) 0.5884
97 356 Frsft F 0.0035 (FFr7) 0.0035
98 359 Forsft F 0.0642 (FFr7) 0.0642
oo 360 |Frsfr [Eais | 0.032 Ewrm)| 0.032
100|361 Forsft F 0.0537 (FFr) 0.0537
101|362 Forsfr Fr 0.0403 (FF=r) 0.0403
102|363 Forsft F 0.0279 (FFr) 0.0279
103|364 |Frsfr [Eais | 0.025 GFrr)| 0.025|
104|365 Forsft Fr 0.0219 (FF=) 0.0219
105  |l407 Forsft R 0.0016 (FFr7) 0.0016
o6 |l408 |Fsfr [Eaki | 0.155 GF=r)| 0.155|
107 |l409 |Fsft [Eaki | 0.0164 EF=r)| 0.0164|
108 |[411 Forsft Fr 0.4818 (ZFr) 0.4818
o9 |[la12 |Frsfr (G2 | 0.12 GFm) 0.12]
110 [l414 |Fsfr [Eaki | 0.2555 EF=r)| 0.2555|
111|415 |Fsfr [Eaki | 0.0007 EF=R)| 0.0007|
112 |la17 Forsft Fr 0.2164 (ZFor) 0.2164
113 |l420 |Frsfr (G2 | 0.202 G| 0.202)]
114 |la21 |Fsfr [Eaki | 0.1757 GF=r)| 0.1757|
115 |la64 [y [y | 0.0857 EF=r)| 0.0857|
116 465 IGEl Fo 0.0717 (F%7X) 0.0717
117 |l466 |[Frearrt [t | 0.0228 EF=R)| 0.0228)|
118|467 |Fsfr [Eaki | 0.2677 EF=r)| 0.2677|
e |t [Eaki | 0.159 EF=r)| 0.159)
120 482 IGELl Fo 1.1596 (TFTX) 1.1596
121|484 |Frsfr (G2 | 0.1485 (ZFrm)| 0.1485|
122 485 [GEl F 0.0968 (F<a) 0.0968
123 576 [GEll Fr 0.0713 (%) 0.0713
124 577 BEL F 0.4956 (%) 0.4956
125  |j578 |[Frsfr [Eaks | 0.0825 (zFrm)| 0.0825
126|581 Forsfr Fr 0.0156 (FF=) 0.0156
127|582 AT e 0.012 (ZF5r) 0.012
128|583 Forsft F 0.0596 (FFr7) 0.0596
129 |ls84 st FERAER || 0.0051 EFER)| 0.0051
130 586 LR UREQE} 0.0221 (ZF7X) 0.0221
131|592 AT ety 0.0278 (ZFr) 0.0278
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132 594 Forsft = 0.0782 (FF=) 0.0782
133 595 IGELl F 0.2753 (2%<aX) 0.2753
134|596 Forsft F 0.2027 (ZFor) 0.2027
135|597 |Frsfr [Eais | 0.0434 (ZFrm)| 0.0434
136|598 Forsft F 0.0489 (FFr7) 0.0489
137 599 IGELl F 0.0141 (FFaX) 0.0141
138|600 AT Lkl 0.0256 (FFr7) 0.0256
139|601 |Frsfr [Eais | 0.0743 Frw)| 0.0743)|
140 |l602 Forsft Fr 0.2645 (FF=) 0.2645
141|608 Forsft F 0.2172 (7o) 0.2172
friar 7 7T A Rrre |
42 |11 [t [y | 0.1336 GF=r)| 0.1336|
143 130 AT et 0.0865 (FFT7) 0.0865
44 |l132 |[Frerrt [ | 4.5744 GF=R)| 4.5744)
145 [[134 |[Frearrt [y | 0.2532 EF=r)| 0.2532]
146 [[135 [t [y | 0.1328 EF=r)| 0.1328)
147 |[136 AT ety 0.0161 EF=R) 0.0161
48 [l138 |[Frearrt [ | 0.1014 GF=r)| 0.1014|
149 [l139 |[Frearrt [y | 0.0088 EF=r)| 0.0088)
150  |[141 [y [y | 0.0718 EF=r)| 0.0718)
151 142 LR UREE} 0.007 (FT7) 0.007
152 [[144 |[Frearrt [t | 0.0284 EF=R)| 0.0284|
153 [[145 |[Frearrt [y | 0.0377 EF=r)| 0.0377|
154 |47 [y [y | 0.0267 EF=r)| 0.0267|
155  [148 T ey 0.3145 (FF=) 0.3145
156|149 [T [REsaks | 0.163 EFm)| 0.163)|
157|150 AT et 0.1185 (FFr) 0.1185
158|151 T et 0.0155 (EF=) 0.0155
159 153 LR UREE} 0.1057 (ZF7) 0.1057
160 |154 [T [REsaks | 0.1148 ZFrm)| 0.1148
161 156 GEEAEA] UESIE 0.0082 (%<a) 0.0082
162 157 GEEAEA] UESIE 0.138 (F%<aX) 0.138
163 222 BEL F 0.069 (%) 0.069
164  |223 [T [REsaks | 0.0089 (zFrm)| 0.0089
165  |[224 AT ety 0.0017 (ZFr) 0.0017
166 225 T ey 0.1537 (ZFr) 0.1537
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167 226 TCHRTL UREE} 0.075 (2%<aX) 0.075
168 227 TCHRTL UREE} 0.028 (Z%<aX) 0.028
169  |[228 AT Lkl 0.0233 (FFr) 0.0233
170|231 B [y || 1.828 EFER)| 1.828
171 |47 Forsft Fh 0.2118 (3F=) 0.2118
172 48 GECARL} UREE} 0.5487 (2%<7) 0.5487
173 |l49 Forsft F 0.0664 (FFr7) 0.0664
1174 |50 |Frsfr [Eais | 0.1161 G=rm)| 0.1161
175 |51 Forsft Fh 0.1211 ZF=R) 0.1211
176 |52 Forsf Fhr 0.1021 (FF=) 0.1021
177 |54 (st Fh 0.0042 (FFR) 0.0042
178 |56 (s Fh 0.096 (FF2r) 0.096
179 57 IGELl F 0.057 (2%<aX) 0.057
180 |58 (st Fhr 0.0009 (FFT) 0.0009
181 |7 sas ety 0.0507 (3F7) 0.0507
182 |91 hSas ety 0.0876 (3F) 0.0876

Total 25.4776

[®T. /. NHAI/26016/LA/2023/Notification/P1U/Lucknow/3A]
a9 HE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 25th April, 2025

S.0. 1904(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-927
(Barabanki - Bahraich) in the stretch of land from Km. 37+000 to Km. 45+600 in the district of BAHRAICH in the
state of UTTAR PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquistion Officer,
Bahraich in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-927 (Barabanki - Bahraich) in the
stretch of land from Km. 37+000 to Km. 45+600 in the district of BAHRAICH in the state of UTTAR PRADESH

|State: UTTAR PRADESH

||District: BAHRAICH

SI. No. ||Survey/Plot Number|| Type of Land || Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 [ T | B | 5 | 6 |
|Ta|uk: Kaiserganj |
IVillage: Mustfabad |
1 109 Common ﬁg;:gﬂ:tﬂi/ Non-l 5.0031 (Hectare) 0.0031
|2 ||11 ||Government ||Non-AgricuIture || 0.0191 (Hectare)|| 0.0191|
|3 ||12 ||Private ||Agricu|ture || 0.0722 (Hectare)|| 0.0722|
4 137 Common ﬁg;:gﬂ:ﬁﬂ;g’ Non-ll 0.0029 (Hectare) 0.0029
|5 ||15 ||Government ||Non-AgricuIture || 0.0026 (Hectare)|| 0.0026|
|6 ||16 ||Private ||Agricu|ture || 0.0286 (Hectare)|| 0.0286|
7 |18 ||Private ||[Agriculture || 0.0154 (Hectare)|| 0.0154]
I8 |19 ||Private ||Agriculture || 0.055 (Hectare)| 0.055]
|9 ||197 ||Private ||Agricu|ture || 0.0012 (Hectare)|| 0.0012|
|10 ||198 ||Government ||Non-AgricuIture || 0.0047 (Hectare)|| 0.0047|
|11 ||20 ||Government ||Non-AgricuIture || 0.0113 (Hectare)|| 0.0113|
|12 ||21 ||Private ||Agricu|ture || 0.0402 (Hectare)|| 0.0402|
13 285 Common ﬁg::gﬁ::ﬂ:ﬁ’ Non- 0.0612 (Hectare) 0.0612
14 286 Common ﬁgr?cu't“m/ Non-Il 5 0292 (Hectare) 0.0292

griculture

|15 ||287 ||Government ||Non-AgricuIture || 0.0407 (Hectare)|| 0.0407|
|16 ||288 ||Government ||Non-AgricuIture || 0.1451 (Hectare)|| 0.1451|
17 ||289 ||Government  |[Non-Agriculture || 0.0288 (Hectare)|| 0.0288|
18 290 Common ﬁg::gﬂ:ﬁﬂ:ﬁ’ Non-ll 4.7981 (Hectare) 0.7981
19 ||295 ||Private |[Agriculture || 0.0089 (Hectare)|| 0.0089)
|20 ||296 ||Private ||Agricu|ture || 0.0333 (Hectare)|| 0.0333|
[21 |[297 ||Private ||[Agriculture || 0.0859 (Hectare)]| 0.0859)
22 ||343 ||Private |[Agriculture || 0.3993 (Hectare)|| 0.3993)|
|23 ||357 ||Private ||Agricu|ture || 0.2432 (Hectare)|| 0.2432|
|24 ||358 ||Private ||Agricu|ture || 0.139 (Hectare)“ 0.139|
|25 ||359 ||Private |[Agriculture || 0.1147 (Hectare)|| 0.1147|
|26 ||362 ||Private ||Agricu|ture || 0.2675 (Hectare)|| 0.2675|
|27 ||363 ||Government ||Non-AgricuIture || 0.0093 (Hectare)“ 0.0093|
|28 ||364 ||Private |[Agriculture || 0.0532 (Hectare)|| 0.0532)|
|29 ||365 ||Private ||Agricu|ture || 0.1393 (Hectare)|| 0.1393|
|30 ||366 ||Private ||Agricu|ture || 0.05 (Hectare)|| 0.05|
31 ||367 ||Private |[Agriculture || 0.0464 (Hectare)|| 0.0464|
|32 ||369 ||Private ||Agricu|ture || 0.0835 (Hectare)|| 0.0835|
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|33 “37 ||Private ||Agricu|ture || 0.01 (Hectare)“ 0.01|
|34 ||38 ||Government ||Non-AgricuIture || 0.065 (Hectare)“ 0.065|
|35 ||380 ||Government ||Non-AgricuIture || 0.0076 (Hectare)|| 0.0076|
|36 ||39 ||Private ||Agricu|ture || 0.081 (Hectare)ll 0.081|
37 |l52 ||Private lAgriculture || 0.0703 (Hectare)|| 0.0703|
38 |53 ||Private ||Agriculture || 0.0255 (Hectare)|| 0.0255)|
|39 ||54 ||Government ||Non-AgricuIture || 0.0086 (Hectare)ll 0.0086|
|40 ||55 ||Government ||Non-AgricuIture || 0.056 (Hectare)“ 0.056|
la1 ||563 ||Government  |[Non-Agriculture || 0.0239 (Hectare)|| 0.0239)|
l42 |l575 ||Private |lAgriculture || 0.2449 (Hectare)|| 0.2449)|
43 |l576 ||Private lAgriculture || 0.0912 (Hectare)|| 0.0912]
l44 577 ||Government  |[Non-Agriculture || 0.0158 (Hectare)|| 0.0158|
l45 |78 ||Private |Agriculture || 0.178 (Hectare)|| 0.178|
l46 |80 ||Private lAgriculture || 0.0665 (Hectare)|| 0.0665|
47 ||581 ||Private ||Agriculture || 0.0798 (Hectare)|| 0.0798|
l48 |l582 ||Private |Agriculture || 0.2372 (Hectare)|| 0.2372]
l49 |92 ||Private lAgriculture || 0.2201 (Hectare)|| 0.2201]
|50 ||593 ||Private ||Agricu|ture || 0.2535 (Hectare)|| O.2535|
51 |[594 ||Private |l[Agriculture || 0.0711 (Hectare)|| 0.0711]
|52 |l596 ||Private lAgriculture || 0.0639 (Hectare)|| 0.0639)|
|53 ||605 ||Government ||Non-AgricuIture || 0.0096 (Hectare)|| 0.0096|
|54 |l0s8 ||Private ||[Agriculture || 0.0768 (Hectare)|| 0.0768|
|55 ||609 ||Government ||Non-AgricuIture || 0.0489 (Hectare)|| 0.0489|
|56 ||610 ||Private ||Agricu|ture || 0.0593 (Hectare)|| 0.0593|
|57 ||611 ||Government ||Non-AgricuIture || 0.0141 (Hectare)|| 0.0141|
|58 ||612 ||Government ||Non-AgricuIture || 0.024 (Hectare)|| 0.024|
|59 ||613 ||Private ||Agricu|ture || 0.0587 (Hectare)|| 0.0587|
60 |l614 ||Private |[Agriculture || 0.0161 (Hectare)|| 0.0161]
l61 |l616 ||Private |[Agriculture || 0.1497 (Hectare)|| 0.1497|
|62 ||617 ||Private ||Agricu|ture || 0.0109 (Hectare)|| 0.0109|
l63 |l621 ||Private |Agriculture || 0.1429 (Hectare)|| 0.1429)|
|64 ||622 ||Government ||Non-AgricuIture || 0.016 (Hectare)” 0.016|
|65 ||623 ||Private ||Agricu|ture || 0.0962 (Hectare)|| 0.0962|
|66 ||63 ||Government ||Non-AgricuIture || 0.1382 (Hectare)“ 0.1382|
|67 ||7 ||Government ||Non-AgricuIture || 0.0252 (Hectare)” 0.0252|
|68 ||70 ||Private ||Agricu|ture || 0.0685 (Hectare)|| 0.0685|
69 |73 ||Private ||[Agriculture || 0.0485 (Hectare)]| 0.0485|
70 |74 ||Private |[Agriculture || 0.0095 (Hectare)|| 0.0095)|
|71 ||82 ||Government ||Non-AgricuIture || 0.0285 (Hectare)|| 0.0285|
|72 ||84 ||Government ||Non-AgricuIture || 0.0026 (Hectare)“ 0.0026|
73 |les ||Private |[Agriculture || 0.0104 (Hectare)|| 0.0104|
|Vi||age: Adampur |
|74 ||281 ||Government ||Non-AgricuIture || 0.0089 (Hectare)|| 0.0089|
|75 ||282 ||Private ||[Agriculture || 0.0569 (Hectare)|| 0.0569)|
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76 |l283 ||Private |lAgriculture || 0.4087 (Hectare)|| 0.4087|
77 |l293 ||Private lAgriculture || 0.5088 (Hectare)|| 0.5088|
|78 ||294 ||Government ||Non-AgricuIture || 0.0263 (Hectare)|| 0.0263|
79 |l301 ||Private ||[Agriculture || 0.0588 (Hectare)|| 0.0588|
80 |I302 ||Private lAgriculture || 0.1427 (Hectare)|| 0.1427|
81 303 ||Private ||Agriculture || 0.1793 (Hectare)|| 0.1793|
|82 “304 ||Private ||Agricu|ture || 0.0187 (Hectare)“ 0.0187|
|83 ||335 ||Government ||Non-AgricuIture || 0.02 (Hectare)“ 0.02|
|84 ||337 ||Government ||Non-AgricuIture || 0.1712 (Hectare)|| 0.1712|
|85 ||338 ||Government ||Non-AgricuIture || 0.0688 (Hectare)ll 0.0688|
|86 ||339 ||Government ||Non-AgricuIture || 0.1888 (Hectare)“ 0.1888|
87 341 ||Private ||Agriculture || 0.0377 (Hectare)|| 0.0377
88 342 ||Private ||[Agriculture || 0.0486 (Hectare)|| 0.0486|
89 |345 ||Private lAgriculture || 0.1255 (Hectare)|| 0.1255|
|90 ||346 ||Private ||Agricu|ture || 0.0819 (Hectare)|| 0.0819|
o1 |[347 ||Private |Agriculture || 0.2992 (Hectare)|| 0.2992]
|92 |l348 ||Private lAgriculture || 0.1116 (Hectare)|| 0.1116|
|93 ||352 ||Private ||Agricu|ture || 0.203 (Hectare)|| 0.203|
|94 353 ||Private ||[Agriculture || 0.0532 (Hectare)|| 0.0532]
|95 ||354 ||Government ||Non-AgricuIture || 0.0652 (Hectare)|| 0.0652|
|96 ||355 ||Private ||Agricu|ture || 0.5884 (Hectare)|| O.5884|
lo7 |[356 ||Private ||[Agriculture || 0.0035 (Hectare)|| 0.0035|
|08 ||359 ||Private |[Agriculture || 0.0642 (Hectare)|| 0.0642)|
|99 ||360 ||Private ||Agricu|ture || 0.032 (Hectare)|| 0.032|
100 |l361 ||Private ||[Agriculture || 0.0537 (Hectare)|| 0.0537|
101 ||362 ||Private |[Agriculture || 0.0403 (Hectare)|| 0.0403)|
|102 ||363 ||Private ||Agricu|ture || 0.0279 (Hectare)|| 0.0279|
103 |364 ||Private |Agriculture || 0.025 (Hectare)|| 0.025|
104 ||365 ||Private |Agriculture || 0.0219 (Hectare)|| 0.0219)|
|105 ||407 ||Private ||Agricu|ture || 0.0016 (Hectare)|| 0.0016|
106 |l408 ||Private |Agriculture || 0.155 (Hectare)|| 0.155|
107 409 ||Private |[Agriculture || 0.0164 (Hectare)|| 0.0164|
|108 ||411 ||Private ||Agricu|ture || 0.4818 (Hectare)|| 0.4818|
|109 ||412 ||Private ||Agricu|ture || 0.12 (Hectare)“ 0.12|
110 |la14 ||Private |[Agriculture || 0.2555 (Hectare)|| 0.2555|
111 |l4a15 ||Private |lAgriculture || 0.0007 (Hectare)| 0.0007|
[112 |la17 ||Private ||[Agriculture || 0.2164 (Hectare)|| 0.2164]
113 ll420 ||Private ||Agriculture || 0.202 (Hectare)| 0.202|
|114 ||421 ||Private ||Agricu|ture || 0.1757 (Hectare)|| 0.1757|
|115 ||464 ||Government ||Non-AgricuIture || 0.0857 (Hectare)“ 0.0857|
116 |l465 ||Private |[Agriculture || 0.0717 (Hectare)|| 0.0717|
|117 ||466 ||Government ||Non-AgricuIture || 0.0228 (Hectare)|| 0.0228|
118 ||l467 ||Private ||Agriculture || 0.2677 (Hectare)|| 0.2677
119 |la68 ||Private |Agriculture || 0.159 (Hectare)| 0.159)|
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120 |la82 ||Private |lAgriculture || 1.1596 (Hectare)|| 1.1596|
121 |l484 ||Private lAgriculture || 0.1485 (Hectare)|| 0.1485|
122 ||485 ||Private ||Agriculture || 0.0968 (Hectare)|| 0.0968|
|123 “576 ||Private ||Agricu|ture || 0.0713 (Hectare)“ 0.0713|
124 |l577 ||Private lAgriculture || 0.4956 (Hectare)|| 0.4956|
125 |l578 ||Private ||Agriculture || 0.0825 (Hectare)|| 0.0825)|
126 |81 ||Private ||Agriculture || 0.0156 (Hectare)|| 0.0156|
|127 ||582 ||Government ||Non-AgricuIture || 0.012 (Hectare)“ 0.012|
128 ||583 ||Private ||Agriculture || 0.0596 (Hectare)|| 0.0596|
129 584 Common ﬁg;:gﬂ:ﬁﬂ;g/ Non- 0.0051 (Hectare) 0.0051
130 ||I586 ||Government  |[Non-Agriculture || 0.0221 (Hectare)|| 0.0221]
|131 ||592 ||Government ||Non-AgricuIture || 0.0278 (Hectare)|| 0.0278|
132 |[594 ||Private |l[Agriculture || 0.0782 (Hectare)|| 0.0782]
133 ||l595 ||Private |Agriculture || 0.2753 (Hectare)|| 0.2753)|
134 |l596 ||Private |[Agriculture || 0.2027 (Hectare)|| 0.2027|
135 |97 ||Private ||Agriculture || 0.0434 (Hectare)|| 0.0434]
136 ||l598 ||Private |[Agriculture || 0.0489 (Hectare)|| 0.0489)
|137 ||599 ||Private ||Agricu|ture || 0.0141 (Hectare)|| 0.0141|
138 |l600 ||Government  |[Non-Agriculture || 0.0256 (Hectare)|| 0.0256|
139 |01 ||Private |[Agriculture || 0.0743 (Hectare)|| 0.0743)|
|140 ||602 ||Private ||Agricu|ture || 0.2645 (Hectare)|| 0.2645|
[141 |l0s8 ||Private |Agriculture || 0.2172 (Hectare)|| 0.2172]
|Vi||age: Tappe Sipah |
|142 ||11 ||Government ||Non-AgricuIture || 0.1336 (Hectare)|| 0.1336|
143 |[130 ||Government  |[Non-Agriculture || 0.0865 (Hectare)|| 0.0865|
144 ||132 |lGovernment  |[Non-Agriculture || 4.5744 (Hectare)|| 4.5744|
|145 ||134 ||Government ||Non-AgricuIture || 0.2532 (Hectare)|| 0.2532|
146 |[135 ||Government  |[Non-Agriculture || 0.1328 (Hectare)|| 0.1328|
147 ||136 ||Government  |[Non-Agriculture || 0.0161 (Hectare)|| 0.0161]
|148 ||138 ||Government ||Non-AgricuIture || 0.1014 (Hectare)|| 0.1014|
149 |[139 ||Government  |[Non-Agriculture || 0.0088 (Hectare)|| 0.0088|
150 141 ||Government  |[Non-Agriculture || 0.0718 (Hectare)|| 0.0718|
|151 ||142 ||Government ||Non-AgricuIture || 0.007 (Hectare)|| 0.007|
|152 ||144 ||Government ||Non-AgricuIture || 0.0284 (Hectare)“ 0.0284|
153 ||145 ||Government  |[Non-Agriculture || 0.0377 (Hectare)| 0.0377
|154 ||147 ||Government ||Non-AgricuIture || 0.0267 (Hectare)|| 0.0267|
|155 ||148 ||Government ||Non-AgricuIture || 0.3145 (Hectare)“ O.3145|
156 ||149 ||Government  |[Non-Agriculture || 0.163 (Hectare)| 0.163]
|157 ||150 ||Government ||Non-AgricuIture || 0.1185 (Hectare)|| 0.1185|
|158 ||151 ||Government ||Non-AgricuIture || 0.0155 (Hectare)“ 0.0155|
|159 ||153 ||Government ||Non-AgricuIture || 0.1057 (Hectare)|| 0.1057|
|16O ||154 ||Government ||Non-AgricuIture || 0.1148 (Hectare)|| 0.1148|
|161 ||156 ||Government ||Non-AgricuIture || 0.0082 (Hectare)” 0.0082|
|162 ||157 ||Government ||Non-AgricuIture || 0.138 (Hectare)|| 0.138|
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163 |[222 ||Private lAgricutture || 0.069 (Hectare)|| 0.069)|
164 |l223 ||Government  |[Non-Agriculture || 0.0089 (Hectare)|| 0.0089)|
|165 ||224 ||Government ||Non-AgricuIture || 0.0017 (Hectare)|| 0.0017|
|166 “225 ||Government ||Non-AgricuIture || 0.1537 (Hectare)“ 0.1537|
|167 ||226 ||Government ||Non-AgricuIture || 0.075 (Hectare)“ 0.075|
168 ||227 ||Government  |[Non-Agriculture || 0.028 (Hectare)|| 0.028|
|169 ||228 ||Government ||Non-AgricuIture || 0.0233 (Hectare)ll 0.0233|
170 231 Common ﬁg:gﬂ:g‘]:g Non- 1.828 (Hectare) 1.828
|171 ||47 ||Private ||Agricu|ture || 0.2118 (Hectare)” 0.2118|
|172 ||48 ||Government ||Non-AgricuIture || 0.5487 (Hectare)“ 0.5487|
173 lla9 ||Private |l[Agriculture || 0.0664 (Hectare)|| 0.0664|
|174 ||50 ||Private ||Agricu|ture || 0.1161 (Hectare)|| 0.1161|
175 |51 ||Private |Agriculture || 0.1211 (Hectare)|| 0.1211]
176 |52 ||Private |[Agriculture || 0.1021 (Hectare)|| 0.1021]
|177 ||54 ||Private ||Agricu|ture || 0.0042 (Hectare)|| 0.0042|
178 |l56 ||Private |Agriculture || 0.096 (Hectare)|| 0.096|
179 |57 ||Private ||Agriculture || 0.057 (Hectare)| 0.057|
|180 ||58 ||Private ||Agricu|ture || 0.0009 (Hectare)|| 0.0009|
|181 ||7 ||Government ||Non-AgricuIture || 0.0507 (Hectare)|| 0.0507|
|182 ||91 ||Government ||Non-AgricuIture || 0.0876 (Hectare)|| 0.0876|
| Total|| 25.4776)|

[F. No. NHAI/26016/LA/2023/Notification/PIU/Lucknow/3A]
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